
VGALCRE  BENCH 

Second Floor, 
Gommeciai CompLex, 
Thdiranagar'., 
1ángalore-560 038. 

p 	 Dated:— 22 A P R 1994 

APPL]ATIQ' NUMBER: 	 J) 
APPLiCANTS: 	 . RESPDENTS: 

R. 1k 
To. 	 . 

U 	•,. 	. 	- 

M. 

V 	 ° 	 V 	
144, 

fb  

9 • 	R. ic.' 

• 

j' 

	

-U- Iks cc• 	 U' 
- __ 

V 	 V  

9 	 2c 	
V .,,-. 

- 	 • 	 4, 	 V 

	

- 	* 	 V  

Su ject:— Forwardthg ,f ccpies of the Orders passed by the 	, 
Central adminitratjve Tribunal,Bangalore. 

Please find enclosed herewith a copy of th&DER/' 	' 

STAY DER/B'TERIM' DER/, passed by this Tribunal in the above 	- V  
'mertioned application(s) on 	L- tqc (_ 

QO 	 V 	 ' 	 • 	V  

V 

DEFUTY REGISTRAR 



In the Central Administrative ..Tribunal. 
Bangalore Bench 
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Cppiication No ............ .................... ._....2...of 1994 

ORDER SHEET (contd) 

Date:E 	Offke Notes 	 Orders of Tribunal 
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APRIL 19,1994. 
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After this matter was heard for - 

some time, Shri LR.Achar, learned 

counsel for the petitioner seeks permis-

sion to withdraw this contempt petition. 

Accordingly it is dismissed as with,  

drawn. Mr. Achar seeki liberty to tks 

be reserved to the petitioner to take 

up other proceedings with regard to 

the peitioner's non-selection. We 

leave open the liberty sougit for. 
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